DELAI LEGISLATIVE ASSEMBLY
BULLETIN PART - II

( General information regarding Legislative and other matters )

Thursday, the 18thJanuary,2001/ Pausa 28,1922 (SAKA)

No. 128

FUNCTION IN THE ASSEMBLY HALL ON 24th JANUARY AT

11.00 A.M. TO COMMEMORATE THE 50th YEAR OF INDIAN

REPUBLIC.

Hon'ble Memhers are informed that the Delhi
Legislative Assembly and the Govt. of NCT of Delhi have
jointly decided to commemorate the 50th year of India's
Republic by organising a function in the Assembly Hall on

Wednesday the 24th January,2001 at 11.00 A.M.

As a part of the celebrations, Hon'ble Lt.Governor

will honour, felicitate and present mementoes to (i) all
those former Speakers/Chairmen of the Legislative
Assembly/Metropolitan Council who at one time or the
other adorned the Chair in Assembly Hall and to (ii) all
those former members who prominently participated in and

were imprisoned during India's freedom struggle.

Hon'ble Speaker will preside over the function and

Hon'ble Chief Minister will present the vote of thanks.

Hon'ble Members are requested kindly to make it

convenient to attend the function.

S.K. SHARMA
SECRETARY

P.S.: Kindly take your seat by 10.45 A.M.
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